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Rifle Factory, Ishapur

589, Shri A. K. Gopalan:
" Shri §. M. Banerjee:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that 123
workmen were declared surplus to
requirement and transferred from
Rifle Factory, Ishapur to Khamaria;

(b) it so, whether the workers
Committee and the Workers’ Union
were consulted before declaring these
men as surplus;

{c) it not, the reason therefor; and

(d) the criteria followed in declar-
ing workers surplus?

The Deputy Minister of Defence
(8hri Raghuramaiah): (a) A state-
ment explaining the position is laid on
the table of Lok Sabha [See Ap-
pendix III, annexure No. 62].

(b) and (¢). The question of con-
sulting the Works Committee or the
‘Workers Union did not arise, as this
was a case of transfers and not de-
claring anybody surplus for retrench-
rent.

(d) The criteri for declari
workers surplus is whether the num-
‘ber of workers in position is in excess
of the numbers required for the avail-
able workipad for a sufficiently long
petiod of time.
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T y Posts in Def
Installatioms

Shri T. B. Vittal Rao:
*590. | Shri S. M. Banerjee:

Shri Warrior:

Shri Kodiyan:

Will the Minister of Defence be
pleased to state:

(a) whether the policy of the Gov-
ernment is to convert 80 per cent. of
the total number of temporary posts
in Defence installations as permanent
and to effect confirmation of eligible
employees; and

(b) it so, the time by which the
target is likely to be achieved?

The Deputy Minister of Defence
(Sardar Majithia): (a) VYes, in res-
pect of non-industrial establishments.
The percentage is, however, based not
on the total number of temporary posts
but on the number of such posts which
are required on a permanent basis.

(b) It is not possible to fix any defl-
nite target date for the completion of
such confirmations. There are several
formalities, such as preparation of
seniority lists, recruitment of Schedul-
ed Castes and Scheduled Tribes for
reserved vacancies which had been
provisionally fllled by candidates be-
longing to other communities which
process takes a long time, assessment
of suitably for conflrmation and medi-
cal examination, which have to be
gone through before eligible emplo-
yees can be confirmed.

Paltan Baszar, Ajmer

*591. Pandit M. B. Bhargava: Will
the Minister of Defence be pleased to
state: -

(a) whether the area known as
Paltan Bazar in the city of Aimer is
under the control of the Defence De-
partment in view of the fact that
previously it formed part of the
Cantonment area of Ajmer;





